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Administrative mechanism to be followed for processing of proposals under SDMF. :
(Para-13 ¢f guideline)

(i) The SDMA will constitute an Appr aisal Committee to be headed by a Member of
SDMA with members from line Departments of the State Government and State

entities for appraisal of the proposals/ prejects under SDMF.

(ii) The Departments/ Agencies of the State Government/ DDMA, who wish to take

up projects from SDMF, will submit he project proposals to the State Government
Department dealing with the Disaster nlanagement, which in turn will refer the project
proposal to the Committee headed by ('€ Member, SDMA for appraisal.

(iii) The recommendations of the Appr:isal Committee of SDMA shall be placed before
the SEC for consideration/ sanction.
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